MR. CHAIRMAN: All right. Let the hon. Minister respand. ... (Interruotions ...

SHREI M. VENKAIAH NAIDU: It ig regarding the mechaniem of review by the Home Secretary
every three months and to have proper coordination between the States. s that mechanism in

place? Or are you going ta revive it?

SHRIP. CHIDAMBARAM: Sir, with your permigsion, | need ta regpond to the reference to Salwa
Judum. The guestion that was put by the hon. Member Mr. Raja was: s the Government of India in
favour of non-State players like Salwa Judum taking on the Left-wing extremists? My answer was
carefully worded. | said that we are not in favour of any non-State players. That could be a political
party. That could be Salwa Judum. That could be any one else. We don't want any non-State player
to take on Left-wing extremists. We want the State to take on the Left-wing extremists. | don't know
when my goad friend, Mr. Venkalah Naidu, last met the Chief Minister of Chattisgarh. | think the
Chief Minigter of Chattisgarh now more or less accepts my line on this. ... 0nterruotions)... That's &

different matter. ...(Interruptions ... That's a different matter.
SHRIM. VENKAIAH NAIDU: | will make him talk to you.

SHRIP. CHIDAMBARAM ! We are in touch very regularly. Sir, as far ag this review mechanism ig
concerned, | don't set much store by these formal reviews which are ritualistic, once in three
monthe. We have gone far beyond that. We have involved the State Governments in drawing up
plane. The plans are being drawn up in very close consultation with the State Governments. The
plans are reviewed by the Chief Ministers and me. The plans are being drawn up. State plars are also
being drawn up. They are integrated with the Central plan. As | said, detalls cannct be disclosed.
But, we have a whole division and we have a military adviser now to draw up these plans. Sa, we
have gone far beyond these ritualistic or formal quarterly cansultations. Now, a joint action plan is

being drawn up.
Highway projects in Phass-Ill of NHDP
*142. DR.T. SUBBARAMI REDDY: T+
SHRI RAJEEY SHUKLA:
Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:
(a) whether Government had planned 48 highway projects in different States at a total

projected cost of Rs. 47,181.08 crores in phaze-lll of National Highways Development Project
(NHDPY;

(b) ifsa, whether detailed project reports on these 48 projects were already ready but due to
delay of taking decigion by Finance Ministry, these projects could nat be taken up when these were
forwarded to them in 2005;

(c) if so, what were the main reasons for the Finance Ministry not taking necessary steps as

required; and

(d) what steps are now being congiderad to take up those projects and avaid delay in future?

The question was actually asked on the floor of the House by Dr. T. Subbarami Reddy.
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THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI KAMAL NATH): (&) Yes Sir.

(b)) to (d) DPRs for none of 48 projects, except for Barhi-Hazaribagh praoject, were ready in
2005, Az the DPRs were naot ready in 2005, there was no occasion for delay in taking decision by the
Ministry of Finance in 2005. 4 projects have since been awarded and bids have been received for 4
projects. Restructuring of the remaining projects has been undertaken by the NHAI to imprave their

viability.

DR. T. SUBBARAMI BEDDY: Sir, firet let me congratulate Mr. Kamal Nath for taking very
dynamic action for building up the National Highways. He has announced a few days back plans to
invest Rs.1 lakh crore to build up 12000 kilometres a year. That means, he has stretched that six
fimes more than what was done in the last ten years. So, | would like to say, an the one side, lot of
litigation iz going anina number of contracts and projects and, on the other side, 1ot of red-tapism is
there and speed is slow. What about the mechanisms that were introduced to achieve these very
ambitious projects? The House would like to know. Also, | would like to congratulete him if he

achieves them.

SHRI KAMAL NATH: Sir, there is a huge gap in our road projects in the country. Just to give a
gserze of things, the fotal roads in the country are 34 lakh kilometres, out of which, the National
Highways are a mere 70,000 kilometres. So, a quantum jump is required. It is not just something
which is incremental by a few percentage points. That is why, | have set a target of attempting to do
20 kilometres a day which means 7000 kilometres & year. Sir, this involves roads which are six-lane,
four-lane and also, enhancing the two-lane. That means, putting shoulders on two-lanes. All this,
obviously, depends on what the traffic can bear, it depends Lpon the traffic. Much of this has to be
on the tolling method, on BOT toll basis. We are also locking at the annuity process and the EPC
process. So, we are now drawing up work plans, annual wark plans, for this year and the next year
because before we start constructing a road, we have to have a feasibility report, and we have to
invite & bid. With regard to the hon. Member's guestion about dispute litigations, it is a fact that there
are substantial dispute litigations. There ig a process; we are looking at thig process of dispute
resolution, arbitration because, as we all know, in Government, the feeling is, whoever authaoriges
any payment or whoever approves any payment can be hauled up at some point of time. There ig this
fear. When there iz a dispute and it is nat resolved at the proper time, it goes to arbitration ; then, the
arbitrator goes to the court. Thig, obwviously, sucks out the liguidity from contracting companies.
Cantracting companies are resource also. We are looking at this and how we can improve upon this

g0 that thig problem is remedied.
MR. CHAIBMAN: Thank you. Second supplementary.

DR. T. SUEBARAMI BEDDY: Sir, naturally, we would like to have more competition in bids.

Recently, there iz ashocking news. Since the pre-gualification criterion has changed, instead of 18-
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20 bidders, there are going to be 4-6 bidders. Is it & fact that with the Planring Commigsion's advice,
you are going to change the pre-gualification rules, which s going to minimise the competition? And

secondly. ...(Interruotions )...
MR. CHAIRMAN: One question, pleage.

DR. T. SUBEBARAMI BEDDY: Mo, no, Sir; the Minister has not fold ug what is the magical
mechanism to achieve one lakh crores. One lakh crores is not a joke. He has given a simple reply,
"One lakh crores are to ke achieved in one year!” It is not a joke. So, what is the magical
mechanism that he is going to introduce and make us spellbound as a nation? | would like ta know
this.

SHRI KAMAL NATH: Sir, there is no magic in this. Ta create a structural strength, to plan it
correctly, it does involve one lakh crores. But part of this will be funded on the BoT tall process by

the private sectar. ... (Inferryotions ...
DR. T. SUBBARAM| REDDY: What i= the mechanism, | want to know.

SHREI KAMAL NATH: | am just coming to that. Sir, where it ig going to be funded on the toll
process, obviously, the concessioraries will have to lock for financing. 1t will not be a total
Government funding. ©On the other hand, there are annuity and EPC. The Government will lack at
various methods of funding; whether it is a sovereign fund or whether it is a pension fund, we look at.

...(Interruptions ). ..
DR. T. SUBBARAMI REDDY: What is the mechanism you are going to introduce ?
MR. CHAIRMAN: Please don't interrupt . ... Jnterruotions )... Please don't interrupt.

DR. T. SUBBARAMI REDDY: The system is gaing on. What is the new mechanism you are

introducing or are going to introduce ?
MR. CHARMAN: Please resume your seat.

SHRIKAMAL NATH: Sir, | said ga at the first instance that for works which have to be taken up
next year, the process is being started. Before we can build a read, we are gaing to have a feasibility
study. Even for roads which have to be built two years later, we are looking at the passibility of
feasibility studies commencing now. Sa, the planning process is being modified, is being changed
and is being strengthened. The structural strength of NHAI alsc needs to be strengthened. We
require decentralisation of NHAL. NHAI must have it own cadre. So, there ig strength. You have to

look at the entire spectrum of activities to be able to achieve such a target.
MR. CHAIRMAN: Shri Rajeev Shukla.
DR. T. BUEBARAMI BEDDY: Sir, he has not replied to my supplementary .
MR CHARMAN: If you are nat satisfied with the answer, please write to him.
SHRI KAMAL NATH: Sir, [will answer. ... Interryotions ). ..

MR. CHARBMAN: | am afraid, this interruption will not be allowed; | am  sorry.

. (Interruptions ). You have asked a guestion and you have asked twa supplemertaries.
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DR. T. SUBBARAMI|REDDY: *

MR. CHAIRMAN: Na, no, no. ...Unz‘errupﬁons)... Pleaze listen to me. If he has not done,

please write to him and you will get an answer. ... (Interrptions ). ..
DR. T. SUBBARAMIREDDY: * .. Interruptions)...
MR. CHAIRMAN: Please sit down. ... nterupotions)...

SHRI KAMAL NATH: Sir, | will doit. | will do it. ...(Interruotions )... Sir, the hon. Member has
raised a valid point about the pre-qgualification, about the number of contractors needed. If we have
got to do a large amaount of construction, we need a large amount of contractors. Now, In the pre-
gualification this ie being carefully thought of; we want to make sure that the people are nat
undergualified to bid. Bo, if there iz & specific ingtance, | do not know which instance he is talking

about, but if there is any specific instance, | will be happy to look at that.

SHRI RAJERY SHUKLAD Sir, my friend Mr. Subbarami Reddy started his Question by
congratulating the Mirister, but later on, he was fighting with him ! ...(Interruptions )... Sir, 1think the
Minister is going to face a very uphill task as far as these projects are concerned. The recent
statement of NHAI Chairman is very shocking. He has said, "We will not be able to achieve the target
of 20 kms. roads per day. We can only make 8 kms. per day in this year.” Apart fram that in 2008,
not even & single contract was awarded; 38 projects did not get even a single bid. So, | want to know
from the Minister, how, with all these impediments including land acquisition, he is geing to complete

the target.
MR. CHAIBMAN: Thank you.

SHRI KAMAL NATH: Sir, chviously, when | say "we are going to do 20 kms. a day', we cannat
start thig from next month. It ig to be a planned process. Asg | said, the target is 20 kms. to be
achieved next year. There is a lot of advance wark. One of the biggest challenges in achieving the
target is the question of land acquisition. The State Governments are the implementing agencies for
land acquisition. | have taken up this igsue with various Chief Ministers and | have been assured their
cooperation because the States are as hungry for the roads as anyone else. It is development of their
States. | am sensitising the State Government and | am sengitising the Chief Ministers to play a more
pro-active role in land acquigition. | am hopeful that we will be able ta do this. In the case of roads 10
metres thig side and 20 metres that side happens and the value of the land goes up. So, itis nat a
very combative issue, but it ig very esgential that we streamline all aspects. Ag | gaid, there has been

alull in the awarding of contracts. When a contract is awarded, when a project is conceived,
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sometimes it could be over-engineered and sometimes it could be under-engineered. By this what |
mean ig, what is the number of underpazses that we will have, what is the number of service lanes
that we will have, etc. So, in the cage of some projects for which we have invited bids, we have got
no bids. We didn't get kids for reasons, it came at a time when the global economic situation and
even the economic situation in the country was a bit uncertain. The global economic situation was

under stress.

SHRI ARUN JAITLEY: Sir, the Minister has very candidly admitted that in the last two years the
progress of the MNational Highway construction programme has been delayed. He hag also mentioned
that the ugual reagon that we hear is the delay in land acquisition and it is the problem which causes
delays. But besides land acquisition, — now we have g new Minister and, | am sure, he will give a new
impetus 1o the programme; | am sure, he will be candid in his reply also-in hisg analysig, ig excessive
interference of the Ministry of Surface Transpart one of the reasons? The change of five Chairmen in
g period of two years and the repeated changing of the rules of tender documents to include or
exclude certain bidders resulting in excessive litigation, which has also resulted in the delay of

highway construction praject, is also, in his analysis, one of the causes of delay?

SHRI KAMAL NATH: Sir, | don't want to say, at the outset, that there was any retard in the
progress. If we look at the progress in the last five years, it was better than the progress in the

previous five years. That is why when | say that we will do mere. ... (nterruptions ...
SHRI BAVI SHANKAR PRASAD: Mr. Minister, it is not correct. ... (Interryotions)...

MR, CHARMAN: No, please. ...Jdmterryotions)... No. Please don't  interrupt.
...(Interruptions )... No, please. ...(Interruotions)... Please allow the guestion to be answered.

- (Interruptions ...
stfams et v, a9 TIREA 5el Y ().

MR. CHAIRMAN: Please allow the question to be answered. QT-IT 79 & GQ ST, A

guestion has been asked by an hon. Member. Let it be answered.

SHRI KAMAL NATH: 3ir, | was talking of the last five years. It is not my opinion. The roads are on
the ground. If the roads are on the ground, they are measurable. What | simply said was that the
number of roads or the kilometres built in the last five years was more than the kilometres built in the
previous five years. Now you may =say we should have doubled it. You can say that. You can have

ary comments. | don't think that we should try and lock at it. ... (interruptions)

SHRI RAVI SHANKAR PRASAD: | again challenge you. The Annual Report ig before the House. |
have written .. ... (Interryotions ... on this issue. Mr. Minister, you are wreng. Let us have a debate.

...(Interruptions ). ..
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MR. CHARMAM: Okay. If you wish to have a debate, that i= & =eparate matter.

...(Interruptions ).. Please allow this question ta be anawered. ... Interruotions ...

SHRI RAVI SHANKAR PRASAD: The Annual Repart of the NHAI is before the House. | can prove

it. ... (nterruptions ...

MR. CHAIRMAN: All right. It is fine if you have a paint. ...(Interruotions)... Please lst the

guestion be answered.
it R o\t : WY, TN TO9EE 920 0, S9N O IA1EY L. (TTH)..,
S Tl ;AT SR 93 1 9 L (ST,

=N <R T WS ;ST W 91U L (). AT T B 89 AG] WHETH BV B, eift ang
TeTE TN BT ... (EEET)...

2 FTafe ; ang s 91 ey . (SaETE). .

SHRI KAMAL NATH: Sir, | would be very happy to stand corrected by the hon. Member if what
he is saying is the fact. ...(dnterruptions ... Let me complete. Let me satisfy the hon, Member. The
issue iz not of when they were In Government when we were in government. Let ug nat give it this
colour. But if the hon. Member feels 2o strongly that ten years ago the road progress was faster,

certainly | stand corrected. But the figures. ... dnterruptions ...

=it Tl : SRAY AT $ev< A9 B, TS (). 3TN GaTd e ¥ aifH e o =
o1 2, T3 ST &1 Gl AT . (BTEE)... Please don't doit.

SHRI KAMAL NATH: Sir, so far as the guestion of the hon. Member about the tenure of the
Chairman and the interference of the Ministry iz concerred, Sir, | really have not done an analysis of
this because | want to lock at the future, rather than looking at the past. ...(Interruotions)... Sir,
there i no purpose in looking at the past. | don't see it having any relevance with the future.

...(Interruptions ). ..

= e aut Sl TN AWl 1 AEeR] 98T I el T8 [Bga $ agdl Bl gl
SN R ..(HIET). .

s wfer  SREY &R &R Y are e =Ed 2, A1 G T S B (). . @S,
43 =Y ...(TTT...

SHRIBALBIR PUNJ: Sir,... ¥

MR. CHAIRMAN: Maone of this will go on record. Please complete the answer so that we can go

to the next guestion.

SHRI KAMAL NATH: Sir, | do nat believe that there is any aspect of analysis in order for us to be
able to do better which has not been done. We are in the process of daing it. That is why | have set

this target. ... (Interryotions ). ..

MR. CHARMAN: Dr. Maitreyan. Let us have a precige guestion. We are loging precious time.

*Not recorded.
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DR. V. MAITREYAN: Sir, the han. Minister's reply very clearly shows that the National Highways
Autharity of India wag virtually non-functional in the last five years. The hon. Prime Minister, himself,
on the floor of this House during the reply on the Mation of Thanks to the President’s Address did
admit the inadeguacies in the implementation of the NHDP programme. The Minister may not accept
it today in the House, but he clearly gees the red signal in the NHOP programme. Yesterday, the hon.

Minister spoke about the blueprint, which he s going to present to the....
MR. CHAIEMAN: Question please.
DR. V. MAITREYAN: | feal, between the red signal and the blueprint, we need a "White Paper'.
MR. CHAIRMAN: What is the question?

DR. V. MAITREYAN: | would like to know from the hon. Minister whether he would come forward
with a "White Paper’ on the functioning of the National Highways Authority of India during the past

five years, like the hon. Railway Minister.

SHRI KAMAL NATH: Sir, | don't think there i any need of a "White Paper'. ...(Interruptions ...
Let me finish. Sir, | will be happy to have any engagement with the Members on the subject of the
Mational Highways Authority about which they may want to know more. | will be very happy to do
that. But we must recognise that the National Highways programme, which started ten years ago, is
g very big challenge. It i a learning process. The first five-year period was one kind of a learning
process when we were doing the Golden Quadrilateral. The next five-year period was another

challenge. There are many challenges which...
SHRI M. VENKAIAH NAIDU: Itis a learning process.
SHRI KAMAL NATH: Of course, it is a learning process. ... (Interruptions )...
MR, CHAIRMAN: | am afraid this is nat helping matters.

SHREI KAMAL NATH: Sir, it Is because new igsues get thrown up and new problems keep coming
up. OF course, it I8 a learning process. If the hon. Member feels that he iz the know-all, | will be
happy to be advised by him. But | would ke to gssure the hon. Members that it they want any

discugsion on this, |would be happy to have this discussion.
MB. CHAIBMAN: Shri Shivanand Thwari.
SHRI BALEIR PUNJ: Sir, just one clarification.

MR. CHAIBMAN: No, no, there is no clarification please. ...Unrerruprfons)... There is nao
clarffication. No  clarification, ...(nterruotions)... | am afraid there is no clarification.
.. (Interruptions )... Please resume your place. | think we are wasting precious time. Not even two

questions have been completed in 40 minutes.
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Annual growth of Textile Sector
*143. SHRIR.C. SINGH: Wil the Minister of TEXTILES be pleased to state:

(a) the annual growth of textile sector in the country in the last ten years, year-wise and

product-wise;

(b) what efforts his Ministry is making to ensure that textile industry sees beyond the US and

Europe for its exports so as to ensure the growth of this sector;

(o) whether there is any plan before his Ministry for formulating National Fibre Policy for textile

gector 20 as to achieve 9.10 percent growth; and
() ifso, the salient features of the proposed palicy?

THE MINISTER OF TEXTILES (SHRI DAYANIDHI MARANY: (&) to (d) A Statement is laid on the

Table of the House.
Staternent

(a) The details of annual growth of textiles sectar in the country in the last ten years, year-wise

and product-wise are given in the Statement (See below).

(b) In order to diversify the textiles exports and reduce dependence on EU and USA,
Government is promating an export policy regime which covers all the potential markets including the
ratione of South Fast Asia. The efforts emvisage not only search for new markets but also of
attracting direct foreign investment. Government is therefare promating Textiles Mega Shows in new
patential markets with assured market potential to showcase the entire textiles value addition chain
as well as all facets of India's textiles and clothing industry. All the Textiles Export Promation Councils
shall be taking part in these Mega Shows to showcease 'Made-in-India’ image in urison. Two such
mega events have already been organized at Capetown and Johannesburg in South Africa; Buenos

Aires in Argentina and Sac Paulo in Brazil. Another Mega Textiles Show is being organized in Japan
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